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(3) Strained industrial relatlons; and 

(4) Poor liquidity due to contilluina 
losses. 

(b) : (i) changes in top management resulting 
in improved producti ... ity and effi-
ciency; 

(ii) Introduction of a new model -Vijay 
StJt)er Mark II' having improved 
fuel efficiency; 

(iii) Government lC'8ns to improve 
liquidity; 

(iv) Company has secured an order for 
export of 101000 three wheelers to 
Bangladesh. 

Production and Distribution of 
PVC Resin 

324S. SHRI RAM BAHADUR SINGH: 
Will the Minister of PETROLEUM be 
pleased to state : 

(a) whether the Indian Petrochemicals 
Corporation Limited has started productiun 
of PVC Resin; 

(b) if so, the deta iJs of the productiun of 
PVC Resin of various grades by IPCl; 

(c) whether the distribution of PVC 
Resin to actual users has been started; 

(d) if so, the details in this regard; and 

(e) in case the production and distri-
bution of PVC Resin has not yet commenced 
by IPCL, the reasons for delay and when the 
production and distribution of it to actual 
users is likely to commence? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHORE SHARMA): (a) and (b). 
Yes, Sir. Till March 1985, about 9645 MTs 
of PVC R.esin has been produced. 

(c) Yes, Sir. 

(0) About 700 actual users have DeeD 
lervic:cd duriog 1984-85.. 

(e) Does not arise. 

Foreip braad Dames for intemal .1eI 

3247.. SHRl INDRAJIT GUPTA ~ 
SUR! D.P. JADEJA ; 

Will the Minister of INDUSTRY AND 
COMPANY AFFAIR.S be pleased to state : 

(a) whether it has been decided to 
permit foreign brand names liberally for 
internal sales; 

(b) if no~ what are the criteria for 
giving such permission; 

(c) whether MIs. Godfrey Philip has 
been pennitted to introduce its "Chester 
fieJdH brand of cigarettes for sale in India; 
and 

(d) if so, what technological or economic 
benefits it will bring to the country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS (SHRI ARIF MOHAM-
MAD KHAN) : (a) and (b). As per Foreign 
Collaboratio'1 Policy, foreign brand names 
are not ordmarily allowed for use on the 
products for internal sales. although there is 
no objection to their U~e on products to be 
exported. A condition to this effect is being 
incorporated in all approvals for foreign 
collaborations. 

(c) and (d). Godphrey Phillips have not 
taken Governmenfs permission for introduc-
ing the foreign brand name . Chesterfield' 
cigarettes in India. 

Supply of Petroleum. oil and Lubri-
cations in Mizoram 

3248. SHRI LAL DUHOMA: Will the 
Minister of PETROLEUM be pleased to 
state : 

(a) whether normal activi ties are often 
affected by the scarcity of Petroleum, Oil 
and lubricants in the North East regions, 
particularly in Mizoram due to irregular and 
delayed supply of Petroleum, Oil and Lubn· 
can" allotments; 



(b) if 50, the reasGn$ theJ:eot and a=me-
dial measures taken; and 

(c) the total PttroTeum, Oil and Lubri-
cants allotment per month in figures of 
Petroleum, Oil and Lubricants lifted per 
month between ~mber 1984 and February 
1985 ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHOJlE SHARMA): (8) to (c). 
Supplies of petroleum products ba\'e been 
genera1ly adequate and regular in the North-
EaSlern ReBion. Occasional shortages in 
some areas do occur owing to transportation 
problems which sometimes set compounded 

by ftoods/1andllide~ olc. ~aI measures. 
are taken by Oil Industry to tbe extent 
feasible ill conjunction with &ai1ways too 
expedite mOl'ement or supplies by R.ail and 
also by orpnisinl road movements. 

Apart (rem kerosene oil,. other .,etroleum 
products like motor spirit and HSV as well 
as lubricants are not subject to any system 
of allocations and the demand is met in 
fuH. Particulars of the aU.cation and sales 
of kerosene oil and of tbe sa~& 01 HSD and 
MS between December, 1984 to February. 
1985 are giv.en in tbe attached statement. 

No data regarding sale of LubricaAts is 
a.vailable. 
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